CENTRAL ADMINISTRATIVE TRIBUNAL,PRINCIPAL BENCH,

NEW DELHI
D¢ANoFL 322 /90

New Delhi this 26th August;1994.

Hon'ble Mfﬂ-s.ﬁ;Adige. Member{A)
Hon'ble Mrs,' Lakshmi Swaminathan , Member(J)

Shri K.M.Govilla,
Commercial Inspector;
Railwagy Station,

Ratangarh(Rajas{han3. r

R/o J=201, Rajouri Garden; . )
New Dalhi : oo ve o ADPlicant ¢

Shri B.S.MaineejAdvocated

Versus
Union of Indias through

l. The General Manager,
- Northern Railwayy/

Baroda Hoyse,
New Delhiil

2. The Divisional Railway Manager,
Northern Railwayy

Bikaner ‘ Al .Respondents ¥
By Advocate Shri O.P.Kshatriya
By Hon'ble Mr/} S,R.Adige, Membor(A)

‘In this application, Shri K,MiGovilla/
Ratangarh

Commercial Inspector,/Railway Station { Rajasthan) |
‘has claimed promotion as Commercial Inspector,
Grade R.550=750/= wleilf, Cctober, 1985.or 141906 or

atleast from the date of promotion of his juniors,
24 Shortly stated, the applicant joimed

the service as a Booking Clerk on 5,11.53 in the
Northern Railwayy Thereafter, he was premoted

as Senior Booking Clerk, and in 1959 as Hesd Booking
€lerk Grade 15,425-640/~ and in the Grade %,455-700/-

in 1982. He was promoted as Booking Supervisor Grade

8/550-7304 wielf. Liliaa,




B | /Thereafter, on 25;“10“585, Shri Saddiq Ahmad, the

3, 1In 1684, the respondent noj2 asked for opt:l.on
for promcttion to the post of Commercial Inspector
Gradets455-700/~ and the applicant gave his option
for the samed After holding a :selection for the
posty the respondents prepared a panel vide' l‘e-tter
dated 25'.1."38‘5(Annexure-A3') in which the'ap'pl-icant
also figure»dii‘%’ Eventually;% the applicant waSpo§ted as
Comme'rCial‘Inspector vidé order dated 11715734785 (Ann-ad)
Meanwhilej! as the applicant had already been promoted
in 1984 itself as Booking ngﬁiéor in the high‘e‘r
scale BJ550-750/-, he represented on 12#73ss |
praying
{(Anne xure«R9)/that his willingness for absorption
"as Comercial Inspector to be tzeated as canceued
and he may be allowed to continue his career

advancement in the category of Booking Supervisory
‘ it up with

‘ He followed/the otheér lettei-s also expressing his

unwillipgness to go as a Commercial Inspectory
However, as- he had exercise his option for posting
him as a Commercial Inspector énd he had been
‘posted as such vide order dated 11/15; 4*853 fiis
refusal was not acceptedy On 1*9.85. he was |
directed’ to join as a commercial Inspector at Rewari
and he jo ned as Ccmmercial InSpector grade ﬁd&S-m/-
24

applicant as well as Shri Shah Karan were promoted
as Commercial ‘Inspector in the higher grade -
353550-750/-4 Shri Saddiq Ahmad ¥ who was the
senformostiiwas posted in Bikaner Division; the

Aappucént was ordered to be transferred to Jodhpm:
Divisionj while Shoh Karan was ordered to be
transferred to Allahabed Divisiond Shri Sa&diq Ahmad as
well as Shri Shah Karan were allowed to join the
higher grade s-conafter‘;*“but the applicant was not
re.liev_e'd to proceed on promotion to the higher érade'



151550=T50/= till 2575788 (Annexure-All)d The
reSpoddents contend that the applicant was not
spared fo:f Jodhpur Division to join as __Cmnmercial ’
Inspector grade RsJ550=750/- in the interest

of the administration‘ﬁ Me anwhi le; fhe applicant.
contends that had he been{sp'ar'ed to proceed on
promotion to 'Jodhpt}r Bivision, he could have also
been transferred to Bikaner Division where there
was a clear vacancy consequent to the retirement
of Shri Saddiq Ahmad wiledf, 31,1285, |

4. We have given this mattexr our
careful consideratiod?., While the p_ublic inteprest
~ is nodoubt paramount, the . respondents have
not specified .what r@asohs stoﬁd 1n’th_e way of
relieving the applicafzt to proceed on promotion
within reasonable timed We do not think that
there was adéqua'te justification for the
respondents to delay relieving .‘the applicant to
join the place of posting on promotion for such .

a long period of time/

- o 5, - In the facts and circumstances of this
particular ca..é‘i"'itherefore , this application
is allowed, and the reSpondents are directed to
grant profoma promotion and notional fixatz.on
of salary to the applicant as Commercial
Inspector in fhe grade of 154550=750/- wieidsd

the data his immadiate jum.?r was promoted
pay
without payment of arreal:s/but with other

consequential benefits,' No costs?
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